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Sudurpaschim spends millions to fight child marriage, yet the practice persists

The province has spent Rs12.87 million on prevention programmes in five years, but has never assessed their
impact.

A 23-year-old woman from Doti regrets that she was unable to continue her education and become financially
independent.

She married before turning 17, while she was in Grade 11. She had asked her family to let her finish school before
getting married, but they refused. She eventually agreed after her prospective in-laws promised to support her
education. That promise was not kept.

"I thought I would continue studying after marriage. But whenever I raised the subject at home, I was scolded,"
she said, asking not to be named for fear of consequences.

Despite family pressure, she managed to complete Grade 12. But her difficulties did not end there. She now has
two children, and with her husband unemployed, the family relies on relatives to meet its daily needs. Financial
dependence on others has also left her vulnerable to psychological abuse and pressure within the family, she
shared.

Her experience is far from unique. It illustrates how child marriage can restrict girls' education, economic
independence and opportunities. Many girls across Sudurpaschim face similar circumstances.

Another young woman from Doti married at 15 after eloping while in Grade 8. By the age of 22, she had become a
mother of three. She says repeated pregnancies and the demands of raising children have left her physically
weak.

She was not allowed to rest even after giving birth. Alongside the burden of household work, she says, she
suffered physical and psychological abuse from her husband and in-laws.

Many girls who marry young face domestic violence and become mothers before they are physically or
emotionally ready. Boys, meanwhile, face pressure to shoulder family responsibilities and earn money. Some
leave school and migrate to India for work while still young.

Nepal's law prohibits marriage before the age of 20. Section 173 of the National Penal (Code) Act, 2017, makes
child marriage a criminal offence, declares such marriages void and mandates up to three years in prison and a
fine of up to Rs30,000.

Yet legal provisions and government-funded programmes have done little to ensure that all children are protected
from early marriage.

The Sudurpaschim provincial government has allocated funds for prevention campaigns year after year. But child
marriage persists, raising questions about the effectiveness and continuity of its efforts.

Child marriage is common not only in rural areas but also in urban communities. Yet few cases reach the police,
with many remaining within families and communities.

According to Sudurpaschim Police, just 36 child marriage cases were registered across the province between fiscal
years 2020-21 and 2025-26.

Kailali recorded the highest number, with nine cases, followed by Kanchanpur with seven, Baitadi with five, Doti
with four and Dadeldhura with three. Bajura, Bajhang, Achham and Darchula each recorded two cases. Police
have also conducted awareness programmes to prevent child marriage.

Data from the 2021 national census, however, point to a far more widespread problem. The census found that
29.1 percent of marriages in Sudurpaschim involved child marriage, underscoring the gap between the scale of
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the practice and the number of cases reported to police.

Bajhang had the highest reported prevalence in the province, at 34.1 percent, followed by Darchula at 33.4
percent. The figures were 29.7 percent in Dadeldhura, 29.6 percent in Achham, 29.4 percent in both Doti and
Kailali, 27.8 percent in Bajura, 26.9 percent in Baitadi and 26.6 percent in Kanchanpur.

Figures from the Crime Investigation Department for the fiscal year 2024-25 also show that the practice
continues. Of the 61 child marriage cases registered nationwide that year, seven were in Sudurpaschim.

Senior Superintendent Padam Bahadur Bista, spokesperson for the Sudurpaschim Provincial Police Office, said
only a small proportion of child marriages came to the authorities' attention. Cases were more likely to be
reported when a marriage involved people from different castes or took place without parental consent, he said.
"Child marriage continues partly because other people in the community do not take an interest," Bista said.
"People should inform the police as soon as they witness a child marriage. But that does not happen."”
Bideshram Chaudhary, focal person for the Sudurpaschim Province Office of the National Human Rights
Commission, also said the practice remained entrenched in communities.

He noted a shift in how some child marriages occurred. Rather than parents forcing children to marry, some
adolescents were now marrying on their own, partly through the misuse of social media.

"Provincial and local governments and the National Human Rights Commission are making efforts to prevent child
marriage. But the practice continues in communities," Chaudhary said. "We are also seeing adolescents marry on
their own through the misuse of technology."

Although government agencies and non-governmental organisations have introduced various prevention
programmes, their impact at community level remains limited, he said.

Annual spending, but no assessment of results

The Sudurpaschim government has been running a campaign against child marriage under the slogan "I am still
young, let me grow; not marriage, let me study". But while funds have been spent, the campaign's impact has
never been formally assessed.

The Sudurpaschim government has been running a campaign against child marriage under the slogan "I am still
young, let me grow; not marriage, let me study". But while funds have been spent, the campaign's impact has
never been formally assessed.

According to the Ministry of Social Development, the provincial government allocated Rs14.1225 million for
various child marriage prevention programmes over the past five fiscal years. Of this, Rs12.87008 million was
spent.

In the fiscal year 2021-22, the government spent Rs2.953 million on prevention initiatives. These included a day-
long orientation on responsible parenting; community awareness programmes on gender-based violence, child
protection and child marriage conducted through social development facilitators; the formation and orientation
of local child rights committees; peer education in schools; and discussions with religious leaders on reducing
child marriage, gender-based violence and other harmful social practices.

The ministry spent Rs1.858 million in 2022-23, Rs2.758 million in 2023-24, Rs2.293 million in 2024-25 and Rs3.052
million in 2025-26.

During this period, 9,147 children and parents across the province participated in the programmes.

But the ministry has not assessed how much the spending has contributed to reducing child marriage. There is
little evidence of a clear link between the continuity of government campaigns, spending priorities and
measurable results.

The programmes have also remained largely similar from year to year, with workshops, discussions and
orientation sessions accounting for much of the activity, according to ministry records.

Asked about the campaign's effectiveness, Jaydev Mahar, information officer at the ministry, acknowledged that
there was no mechanism to measure its impact.

"We conduct the programmes, but we have not been able to measure their impact," Mahar said. "Universities
could conduct such studies at the ministry's initiative, but we have not developed that mechanism."

Bindu Kumari Chataut, a women's development officer at the ministry, said the campaign had begun without a
baseline study, specific targets or indicators to measure progress.

"When the programme started, no baseline, target or indicator was established to measure its impact. As a result,
we have not assessed what difference it has made," she said.

The ministry still lacks a dedicated mechanism to evaluate the campaign. Chataut believes it may have had some
effect, however. According to ministry figures, 19 child marriages have been

prevented in Bajura under the campaign.

Without a system to measure results, the basis for allocating funds in subsequent years remains unclear. Chataut



said the allocation for child marriage prevention had also become increasingly limited.

"The budget is barely enough to hold one event in a municipality," she said. "Instead of assessing the impact, we
end up organising a programme in one place a year and moving to another place next year."

The ministry plans to involve local governments more directly in the programmes from the next fiscal year, she
added.

Non-governmental organisations have also spent substantial sums on child marriage prevention in
Sudurpaschim.

One of them is Peace Win, which runs programmes in around 19 local governments across Bajhang, Baitadi,
Bajura, Doti and Achham, according to its programme coordinator, Juddha Rawal.

The organisation spends more than Rs10 million annually on initiatives that include building adolescents’ skills,
orienting parents, providing sexual and reproductive health education in schools, helping local governments
formulate policies and conducting community-level campaigns against child marriage.

"Our project records show that we have prevented 32 child marriages that were about to take place," Rawal said.
"But we have not conducted a baseline, endline or separate survey to measure the overall impact beyond the
project."
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NHRC member Priyank Kanoongo slams Kejriwal for ‘supporting’ Punjab's unsafe sleeper buses

NEW DELHI: National Human Rights Commission member Priyank Kanoongo on Saturday hit out at AAP National
Convenor Arvind Kejriwal for alleging ulterior motives behind the Commission’s public safety-oriented step to
weed out unsafe sleeper buses in Punjab.

Pointing to a discrepancy in the Punjab government’s claim that there were no sleeper buses registered in the
state and Kejriwal's objections to the NHRC's initiative, Kanoongo said on X, “Don't be afraid, Arvind! We haven't
yet launched an investigation into the commissions you're getting from running these buses.”

“You're so greedy and foolish that you're playing with innocent citizens' lives for the sake of your commissions and
your authoritarian ways,” he wrote.

“Don't take commissions and ensure safe bus travel — that's all there is to it. If any citizen's life is endangered due
to your chaos and authoritarianism, you'll end up back in jail,” said Kanoongo, referring to Kejriwal's earlier jail
stint in Delhi in connection with the controversial excise policy and alleged kickbacks from the liquor mafia.

He reminded the AAP National Convenor that the NHRC notice to the Punjab government was part of a
nationwide exercise.

He said, “For the past year, we've been taking continuous action against such non-standard buses and have had
1,000 such buses removed from operation or subjected to restrictive measures across the country.”

“During our actions, the Punjab Transport Department also sent this response in January 2026, in which they
stated that no sleeper coach buses are even registered in the state. This response is contradictory, so we must
find out how these buses are operating, which is why we've written to initiate an investigation — because every
single citizen's life is invaluable,” he said.

Earlier, Kejriwal questioned the NHRC's probe into the safety of sleeper buses in Punjab.

“The country's largest human rights institution, NHRC, has conducted bus inspections for the first time in its
history. Which buses? The super deluxe buses that take Punjab's people on pilgrimages. What deficiencies were
found in them? Like, why is there a partition between the driver and the passengers? Has NHRC inspected UP
Roadways buses? No. Have they inspected roadways buses from any other state? No. Only the pilgrimage super
deluxe buses from Punjab were inspected,” wrote Kejriwal on X.

The NHRC's action started after it received a complaint about the allegedly unsafe buses being run in Punjab. The
complainant was Network for Access to Justice and Multidisciplinary Outreach Foundation.

Following the receipt of the complaint, the NHRC bench headed by Kanoongo issued notices to the state
government.
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Kejriwal more concerned about bus mafia, alleges Punjab BJP chief

"That is why he (Arvind Kejriwal) is turning the National Human Rights Commission (NHRC)'s notice regarding
safety issues involving buses operating under the Chief Minister's Pilgrimage Scheme into a political issue,"
Punjab BJP President Kewal Singh Dhillon said.

Chandigarh: The Punjab Bharatiya Janata Party (BJP) on Sunday alleged that the Aam Aadmi Party (AAP) Convener
Arvind Kejriwal is more concerned about the bus mafia brought in from other states than the safety of the state's
elderly residents.

"That is why he (Arvind Kejriwal) is turning the National Human Rights Commission (NHRC)'s notice regarding
safety issues involving buses operating under the Chief Minister's Pilgrimage Scheme into a political issue,"
Punjab BJP President Kewal Singh Dhillon said.

In a statement here, Dhillon added that the Human Rights Commission had taken action against 1,000 buses
across the country over the past year due to incidents of fires involving sleeper buses. Buy Maps

"Such incidents have been occurring repeatedly, resulting in the loss of lives. Linking this action exclusively to
Punjab is nothing but an outright falsehood," he said.

He added that in January, the Punjab government had informed the Human Rights Commission that no sleeper
buses were registered in Punjab.

"This means that all the buses operating under the pilgrimage scheme in Punjab are private buses broughtin
from other states. Not only have the buses been brought in from outside Punjab, but the people running the
scheme have also been brought in from Delhi. Kejriwal is running Punjab's Chief Minister's Pilgrimage Scheme like
a bus mafia through his close associate," Dhillon alleged.

He said that making false statements was a habit of Kejriwal.

Before accusing anyone of attempting to discontinue the pilgrimage scheme in Punjab, Kejriwal should clarify
whether the scheme in Delhi was discontinued after the BJP formed the government there.

"Kejriwal must answer this question first," Dhillon said.

Meanwhile, BJP leader Shwait Malik targeted the AAP government and Chief Minister Bhagwant Mann over the
collapsing healthcare system.

Malik said that government hospitals in the state are functioning without specialist doctors.

Citing the health department's figures, he added that nearly 1,000 out of 2,098 sanctioned posts of specialist
doctors are vacant in the state.

Malik said the crisis aggravated because the Punjab government has not made a single regular recruitment of
specialists since 2022.


https://www.thehansindia.com/news/national/kejriwal-more-concerned-about-bus-mafia-alleges-punjab-bjp-chief-1135672
https://www.thehansindia.com/news/national/kejriwal-more-concerned-about-bus-mafia-alleges-punjab-bjp-chief-1135672

§

i Social News XYZ, Online News, 26/10/2026

Source: https://www.socialnews.xyz/2026/10/25/kejriwal-more-concerned-

about-bus-mafia-alleges-punjab-bjp-chief/

Kejriwal more concerned about bus mafia, alleges Punjab BJP chief

Chandigarh, Oct 25 ( SocialNews.XYZ) The Punjab Bharatiya Janata Party (BJP) on Sunday alleged that the Aam
Aadmi Party (AAP) Convener Arvind Kejriwal is more concerned about the bus mafia brought in from other states
than the safety of the state's elderly residents.

"That is why he (Arvind Kejriwal) is turning the National Human Rights Commission (NHRC)'s notice regarding
safety issues involving buses operating under the Chief Minister's Pilgrimage Scheme into a political issue,"
Punjab BJP President Kewal Singh Dhillon said.

In a statement here, Dhillon added that the Human Rights Commission had taken action against 1,000 buses
across the country over the past year due to incidents of fires involving sleeper buses.

"Such incidents have been occurring repeatedly, resulting in the loss of lives. Linking this action exclusively to
Punjab is nothing but an outright falsehood," he said.

He added that in January, the Punjab government had informed the Human Rights Commission that no sleeper
buses were registered in Punjab.

"This means that all the buses operating under the pilgrimage scheme in Punjab are private buses brought in
from other states. Not only have the buses been brought in from outside Punjab, but the people running the
scheme have also been brought in from Delhi. Kejriwal is running Punjab's Chief Minister's Pilgrimage Scheme like
a bus mafia through his close associate," Dhillon alleged.

He said that making false statements was a habit of Kejriwal.

Before accusing anyone of attempting to discontinue the pilgrimage scheme in Punjab, Kejriwal should clarify
whether the scheme in Delhi was discontinued after the BJP formed the government there.

"Kejriwal must answer this question first," Dhillon said.

Meanwhile, BJP leader Shwait Malik targeted the AAP government and Chief Minister Bhagwant Mann over the
collapsing healthcare system.

Malik said that government hospitals in the state are functioning without specialist doctors.

Citing the health department's figures, he added that nearly 1,000 out of 2,098 sanctioned posts of specialist
doctors are vacant in the state.

Malik said the crisis aggravated because the Punjab government has not made a single regular recruitment of
specialists since 2022.
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Centre trying to stop tirath scheme: Kejriwal questions NHRC move to inspect buses

The Aam Aadmi Party (AAP) on Friday attacked the Narendra Modi-led Centre after the National Human Rights
Commission (NHRC) inspected buses ferrying elderly pilgrims under the Punjab Government’s Mukh Mantri Tirath
Yatra Scheme.

AAP national convener Arvind Kejriwal alleged an attempt was being made to obstruct the Bhagwant Mann
government's pilgrimage scheme for senior citizens. He asked why the rights body had inspected pilgrimage
buses for the first time and whether similar checks had ever been carried out on state-run buses elsewhere in the
country.

The NHRC, however, refuted the political bias claims, citing passenger safety standards set by the Central Institute
of Road Transport (CIRT). It said it took note of complaints alleging safety violations in sleeper buses deployed by
the state.

In a post on X, Kejriwal said, “The NHRC has inspected buses for the first time in its history. Which buses? The
super deluxe buses taking people from Punjab on tirath yatra.” Referring to the NHRC's observations, he said,
“What shortcomings did it find? Questions such as why there is a partition between the driver and passengers.
Did the NHRC inspect UP roadways buses? No. Did it inspect buses operated by any other state’s roadways? No."
Kejriwal further asked, “PM Modi, why are you so determined to stop elderly people from undertaking tirath
yatra? Why do you want to invite the curses of the elderly?”

Senior AAP leader Manish Sisodia said, “Gen Z was put behind bars for hoisting the Tricolour, but the rights
commission remained silent. Pellet guns were fired at students, yet the commission said nothing.” In a post on X,
NHRC member Priyank Kanoongo said, “We haven't yet launched an investigation into the commissions you
(Kejriwal) are getting from running these buses.”
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Punjab BJP chief slams Kejriwal over NHRC notice on pilgrimage buses

Chandigarh: Punjab BJP president Kewal Singh Dhillon on Sunday slammed Aam Aadmi Party (AAP) chief Arvind
Kejriwal for “turning the National Human Rights Commission’s notice regarding safety issues involving buses
operating under the chief minister’s pilgrimage scheme into a political issue”.

In a written statement, Dhillon said, “The National Human Rights Commission (NHRC) had taken action against
1,000 buses across the country over the last year due to incidents of fires involving sleeper buses. Such incidents
have been occurring repeatedly, resulting in loss of lives. Linking this action exclusively to Punjab is nothing but
an outright falsehood.”

Dhillon claimed that in Jan 2026, the Punjab govt had informed the NHRC that no sleeper buses were registered in
Punjab. “This means that all the buses operating under the pilgrimage scheme in Punjab are private buses
brought in from other states,” he said.

He asked Kejriwal to clarify whether the scheme in Delhi was discontinued after the BJP formed the govt there.
On Saturday, AAP slammed the BJP-led Centre, alleging that the NHRC had inspected the “super deluxe buses”
ferrying pilgrims under the Punjab govt's Mukh Mantri Tirath Yatra scheme.
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Punjab BJP chief slams Kejriwal over NHRC notice to Mann govt on pilgrim buses

Chandigarh, Oct 25 (PTI) Punjab BJP chief Kewal Singh Dhillon on Sunday slammed Arvind Kejriwal over the NHRC
notice to the state government in connection with the pilgrim buses, accusing him of making false statements
and turning a safety issue into political one. Kejriwal on Saturday lashed out at the BJP-led Centre, alleging that
the [...]

Chandigarh, Oct 25 (PTI) Punjab BJP chief Kewal Singh Dhillon on Sunday slammed Arvind Kejriwal over the NHRC
notice to the state government in connection with the pilgrim buses, accusing him of making false statements
and turning a safety issue into political one.

Kejriwal on Saturday lashed out at the BJP-led Centre, alleging that the National Human Rights Commission
(NHRC) inspected super deluxe buses ferrying elderly pilgrims under the Punjab government’s Mukh Mantri Tirath
Yatra scheme.

Kejriwal claimed that the attempt was made to stop the Bhagwant Mann government'’s scheme for senior citizens,
qguestioning why the human rights body inspected buses and whether it had ever carried out similar checks on
roadways buses in any other state.

BJP leader Dhillon asked the AAP national convener why he is turning the NHRC notice regarding safety issues
involving buses operating under the state government scheme into a political issue.

Under the scheme, the Mann government facilitates yatra for elderly residents of Punjab to Amritsar, Sri
Anandpur Sahib, Sri Kiratpur Sahib, Mata Naina Devi Temple, Haridwar-Rishikesh, Mathura-Vrindavan, Salasar
Balaji Dham and Sri Khatu Shyam Ji. The entire ‘tirth yatra' is free of charge.

Dhillon said that the NHRC had taken action against 1,000 buses across the country over the past year due to
incidents of fires involving sleeper buses.

Such incidents have been occurring repeatedly, resulting in the loss of lives. Linking this action exclusively to
Punjab is nothing but an outright falsehood, he said in a statement here.

Dhillon said in January, the Punjab government had informed the NHRC that no sleeper buses were registered in
the state. “This means that all the buses operating under the pilgrimage scheme in Punjab are private buses
brought in from other states,” he claimed.

Making false statements was a habit of Kejriwal, he alleged.

“Before accusing anyone of attempting to discontinue the pilgrimage scheme in Punjab, Kejriwal should clarify
whether the scheme in Delhi was discontinued after the BJP formed the government there. Kejriwal must answer
this question first”, Dhillon said.
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NHRC, AAP face-off over safety of buses ferrying pilgrims under Punjab scheme

Senior AAP leader and Punjab in-charge Manish Sisodia too attacked the NHRC, accusing it of selective
intervention in human-rights issues.

The National Human Rights Commission (NHRC) and the Aam Aadmi Party (AAP) on Saturday locked horns over
the safety of buses ferrying pilgrims under the Punjab government’s Mukh Mantri Tirath Yatra scheme, with
Commission member Priyank Kanoongo questioning how sleeper buses were operating in the state despite an
earlier response from its transport department that no such vehicles were registered.

The confrontation followed the NHRC's direction to Punjab Chief Secretary KAP Sinha to personally ensure the
inspection of all buses deployed under the scheme and submit a report within seven days. The commission acted
on a complaint alleging alleging that air-conditioned sleeper buses used for the pilgrimages had unauthorised
structural modifications, partitions separating drivers from passengers, obstructed emergency exits and
inadequate fire safety arrangements.

Reacting to the notice, AAP national convenor Arvind Keriwal said it was for the “first time in history that country’s
human rights institution has conducted bus inspections”.

“Which buses? The super deluxe buses that take Punjab’s people on pilgrimages. Has NHRC inspected UP
Roadways buses? No. Have they inspected roadways buses from any other state? No. Only the pilgrimage super
deluxe buses from Punjab were inspected,” said Kejriwal in a post on X.

“PM Modi, why are you so determined to stop elderly people from undertaking tirth yatra?” Kejriwal asked,
accusing the Centre of attempting to derail the Bhagwant Mann government's scheme.

“Don't be afraid, Arvind! We haven't yet launched an investigation into the commissions you're getting from
running these buses,” Kanoongo wrote on X, escalating the confrontation.

In his response to Kejriwal, Kanoongo said the commission had been investigating fatal fires involving sleeper-
coach buses across the country over the past few years. He said the Central Institute of Road Transport (CIRT),
Pune, which he described as a leading institution in setting bus-safety standards, had informed the commission
that partitions between drivers and passengers in sleeper buses were dangerous and contrary to safety
guidelines.

“In one such accident, a fire broke out at the back of the bus, and the driver didn't even realise it had caught fire,”
he wrote, explaining the safety concern behind the commission’s intervention.

Kanoongo said the NHRC had been taking action against non-standard buses for the past year and that around
1,000 buses across the country had either been removed from operation or subjected to restrictions following its
interventions.

The NHRC member also questioned how the buses were operating in Punjab when, according to him, the state
Transport Department had informed the commission in January 2026 that no sleeper-coach buses were registered
in the state. “This response is contradictory, so we must find out how these buses are operating,” Kanoongo said,
adding that the commission had initiated proceedings because passenger safety could not be compromised.
Senior AAP leader and Punjab in-charge Manish Sisodia too attacked the NHRC, accusing it of selective
intervention in human-rights issues. He cited alleged violations involving students and women and questioned
why the commission was acting over complaints concerning the buses. “When a person is shot, there is there is
silence; when someone feels hot, there is an investigation,” Sisodia said, calling for the body to be renamed the
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“BJP Rights Commission”.

The commission’s notice has asked whether the buses meet prescribed safety standards, including requirements
relating to emergency exits, fire detection and evacuation. The Chief Secretary has been asked to ensure that any
bus found violating mandatory standards is taken off the road until deficiencies are rectified and compliance
verified.

The Punjab government's inspection report is expected to establish whether the allegations are borne out and
what action, if any, is required against bus operators or officials.

The scheme provides free pilgrimages for residents above 50 to destinations including Amritsar, Anandpur Sahib,
Kiratpur Sahib, Haridwar-Rishikesh, Mathura-Vrindavan and Khatu Shyam. The AAP has said around seven lakh
elderly people had benefited by October 14, with the state government bearing the expenses.
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‘Unsafe’ pilgrim buses; NHRC puts Punjab chief secretary on notice, Kejriwal flays action

Issuing a notice to the Punjab chief secretary, an NHRC bench, presided over by member Priyank Kanoongo, has
directed an inspection of all such buses and sought a report within seven days.

The National Human Rights Commission (NHRC) has taken cognisance of allegations that unsafe AC sleeper buses
are being used under the Punjab government’'s Mukh Mantri Tirath Yatra Scheme.

Issuing a notice to the Punjab chief secretary, an NHRC bench, presided over by member Priyank Kanoongo, has
directed an inspection of all such buses and sought a report within seven days.

The notice, issued under Section 12 of the Protection of Human Rights Act, 1993, has also been marked to
secretary, Union ministry of road transport and highways.

Criticising the NHRC action, Aam Aadmi Party (AAP) national convener Arvind Kejriwal alleged that it was
selectively targeting Punjab’s pilgrimage vehicles while transport fleets in other states remained unexamined.

In response, Kanoongo highlighted that the NHRC's crackdown was not selective but nationwide, noting that over
1,000 unsafe buses had been taken off the roads or restructured across various states over the past year.

Giving details, NHRC member Priyank Kanoongo said the commission received a complaint alleging that the
buses used under the Punjab government’s pilgrimage scheme did not meet required safety standards. Concerns
included unauthorised structural modifications, partitions between the driver’s cabin and passenger
compartment, obstruction of emergency exits and windows, and deficiencies in essential fire detection,
suppression and emergency evacuation arrangements, he said.

“The serious thing here is that the state government itself has allegedly hired buses that don't meet safety
standards. This is especially risky when they're transporting elderly passengers. If there’s an emergency or
something goes wrong, these passengers won't be able to get themselves out,” Kanoongo added.

The pilgrimage scheme operates on five routes. Two of these are in Punjab—one to Amritsar and another to
Anandpur Sahib-Naina Devi. The other three include Salasar and Khatu Shyam Ji in Rajasthan, Haridwar and
Rishikesh in Uttarakhand, and Mathura and Vrindavan in Uttar Pradesh.
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